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ORDER

c p N o. 64/397-39 8/CLB/ M B/ M AH /2002
CPNo.43 '?98-'P' ^ tl'

L. The Learned Representatives of both the parties are present.

2. From the side of the Petitioner, it is stated that an Application

No. 724174; seeking amendment in the Petitioner; is pending for

disposal before this Bench. The same is required to be heard on

the next date of hearirg.

3. Adjourned to 21"t March, 2017. CP Nos.6412002 &.4312004 also

beplacedonboard. 

z0th February,20!7.
M.K. SHRAWAT.

MEMBER (JUDtCtAL)
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